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ORDER

“Ihie following wansfers and postings are hereby made in offical exigency with immedlate effcct .

2
§.No.| Name of Officials From ' Ty
(Sh./Ms.) 4
I {Swic Bara Animad in the abolished Court of JMFC 2 .
IR (N Act) DC-02, NP, PHC, ND Ablmad in the Cur of Undersigned ’
‘ Neha Szchdeva Adlmad in e Coun of Sh /
JAJRA160047 Ahlmad i the Court of Undersigned. Dfiarmendér Runa, Ed: DROY, NDB; /’
PHC, ND : .
3 |Arvind Ahlmad in the Court of Sh. Dharmender| Ahlmad in (e Gourt of Ms. Twinkle
JAN4330641 Rana, Ld. DJ-01, NDD, PHC, ND Chawla, JMFC-04, NDD, PHC, ND
4 |Daleep Singh Ahimad I the Court of Ms Twinkle|Reader In the Court of Ms, Twinkle
JASIT27348 Chawla, IMEC.04, NDD, PHC, ND Chawla, IMFC-04, NDD, PHC, ND

5 Sr. JA/Branch Incharge, Purchase Cell

Manju Roma Reader in the Court of Ms. Twinkle .
SIAIS2688016 Chawla, JMEC-04, NBD, PHC, N :‘3 stationary Branch, NOD, PHC,
. Vidushi
b Pawan Kumar Ahlmad in the Court of Sh.. Ravi, Ld. é:::a:d";hg‘;c‘cgil:it:lf'rffﬁc g‘:ﬁl :
JA32363116 g P . &
JMF(? 07, NDD, PHC, ND NDD, PHC, ND
7 1 Salii Toppo Ahlmud in the Abalished Cowrt of Ld. Ahlmad in the Cgun of Sh. Ravi, Ld.
JAS26694921 IMIC {NI Acy), DC-01, NDID, PHC, NID | IMFC-07, NDD, BHC, ND
8 {Jyoli Varshney Reader in the Court of Ms. ShrutiSIA in Digitiation Branch, NDD,
SIAS17352680 Choudhary, Ld. SCIRC, NDD, PHC, ND PHC, ND
v
] Manu Vasudev Reader in e Abofished Coyrt of Ld. gﬁ:ﬁ;;am T; é:;u;ag[ NNEI)!;J bpt;'{“é’
JAIRIS2ZT35 IMEC {NEAG), DC-02, NDD, PHC, ND ND G B8 ! : !
10 | Nitish Kumar Astt. Ahlmad in the Court of Ms. Shefali} JJA in Copying Agency Hranch, NDD,
1A Barnate Tandon, ASJ-06, NDI, PHC, ND [PHC, ND
1 . Astt. Ahlmad in the Abolished Court of| Ast. Ahlmad In the Cowt of Ms.
ﬁeﬂfp"“ Gawam 4. IMFC (NI Aci), DC-03, NDD, PHC, | Shefali Bamala Fendon, AS)-06, NDD,
D PHC, NI
2| pobe. Sulan Reader in the Abolished Count of Ld. g‘::df(_:‘ 'i‘f (j"-”;‘c‘_’;%n“’omm’?
JA/B5268921 JMEC (N Act), DC-01, NDB, PHC, ND gh Cheema, Jid > A T

NI _
Reader in the Court of Sh. Aridaman Singh|JA fn Statlonery ‘Branch, NDD, PHC,

13 {Haj Bahadur

JA/18257891 Cheema, JMEC-03, NDD, PHC, NI NI

. ‘Fushar Mnal Ast 13?‘?3::1 e 320 ;‘;h;daguu;g Astt. Ahmad in the Court of Sh, Pranav
1 :q::); iC (N1 Act). DC-02, NDU. FHE 1y, ACiM-01, NDD, PHC, NP

15 |Swronder Kr Maurya  (Astl. Ahmad in the Court of Sh., PranaviNA In Dlgltlu;lon Sectiun: 'NDD,

JA Joshi, ACJM-01, NBD, PHC, RD

Reader in the Abalished Court of Ld
IMEC (L Act), [XC-03, NRD, BHC, ND

PHCND

Reader in the Caprt of Sh. Siddhant
Sihag, ACIM-02, DD, PHC, ND

16 | Rajesh Kumar
IMTTA6361R

ot




!.
R

N

PR o h 7 Shyam Jafsy;ar Reader in the Court of Sh, Siddhant Sthag, f}r.]ﬂimn;h . fncharge. Grgputge
N SIAB0913037 ACIM-02, NDD, PHC, N onch ol e Kendras, WD,
. ; ‘ PHE, NP
' e 18 ) And Pandey Ahlmad i the Abulished Court of 14,
y JAISSE75975 IMFC (N} Act), DC-03, NDD, pHe, | 10 Generad Beanch, N, P, ND
‘ R Ash. Ahlmad in the Abollsh .
13 Ankit Yaday Lg JMFC (NI Act), DC. 4?1 :?Dgoihgf Asstt, Ablmad in the Coun of Sh ftavi,
A " Nb ! ! ! "1 L. IMEC.07, NDD), PHC, ND
20 |Suila Yadav Asst. Ablmad in the Court of Sh. Ravi,| LA In Accounts Branch, NDD, PHC,
JAS71941964 l.d JMFC.07, NDD, PUC, ND ND
2} | Jiender s Chowkidar in Care Teking Branch,
Chowkldarr123 Chaswkidar in office pool, NDD, PHC, ND NDD, PHC, MDD
Note :

L Eadler transfer order no. 32504-32593!AdmnJP&TIPr.D&SJINDDIPHCINDIZMS dated 10.11.2025 with
regard 10 Sh. Bharat Thakur, JA{(St. No. 23) is heeeby cancelled,

2. 8h. Sanjay Upreti , JA, £C. 48245380 s hateby designated as Branch Incharge, Digitization Section, NDD,
PHG, ND In addltion to work already assigned to Mm,

3. 8h. Manlsh Kumay, JA, EC. 33046038 shall look aftet the work of RT1 Branch in as link absence of Ms,
Plnki Ravlk‘a!j,t. 1A

4, Ms, Bhart%flﬁeﬂ, Peon, £.C. 10791600 shall also ook afier the work of Genera! branch in addition to wark
already assighed 10 her, )

S Al internal daks (fntra District Dak) of the Branchies, where Poons are posted, shall be distributed by
thelr own Poon after getting the Ré&! Branch number,

6. Nof-compliance of the order or proceding on leave immediately shall be consldered as deliberate
insubordination and appropeiate disciplinaty action shall be Initiated against the offictal as per rules,

: (ANIU BAJAS CHAanAT/
: Principal District & Sessions Judge
New Delht District, PHC, New Delhi

i
No. 2 T80 iadmnoaitres DRSUNDIYPHCINDIRS Dated: /4/017/3,0;3

Copy forwarded for informztion and necessary action to

1. The Principal District & Sessions Judge (HQs), Tis Hazari Court, Delht.
2. The conceried Ld, Prestding Officers, Patlala House Courts, New Dalh,
3."The Personal Office of the undersigned.
4.'The Admintstratlve Officer (Jud!.), Patiala House Court, New Dolhi
- 5. The concened officials.
6. The Branch-Incharge, Accounts Branch, R&! Braneh(Layers), Patiala Houge Couts, New Dpihi
7. The Dealing Offlclal; Leave Section, Patiala House Courts, New Deths,
8.The Dealing Officlal; LAYERS seat, Tis Hazarl Court, Delhi,
£ 9. The Deallng Officlal, T&B, Adma.-1, I, 111, Persunal FilefACR/L eave/webslte Com mittee, THC, Delhi.

g M .

i Princlpal Dlstrict & Stsslons Judge
; New Delhi Distict, PHC, New Dol
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